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Delhi

22 February, 2024

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Obituary References:
The House paid homage on the demise of the following :

1. Shri Fali S. Nariman, famous legal expert & eminent and jurist on 21.02.2024.
2. Shri Shubhkaran Singh, farmer during Farmer protest on 21.02.2024 at Khanauri
on Punjab Haryana Border.
3. Shri Ameen Sayani, iconic Radio announcer and programme presenter on
20.02.2024
The House observed two minutes silence as a mark of respect to the departed souls.

The Chair informed the House that Shri C. Velmurugan, Former Secretary and who
was currently serving as Joint Secretary in Delhi Vidhan Sabha has taken voluntary
Retirement from Delhi Vidhan Sabha on 21/02/2024 and congratulated him on his
fruitful career.

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with permission of the Chair :

1. Shri Bhupinder Singh Joon 6. Shri Surender Kumar

2. Shri  Ramvir Singh Bidhuri, 7. Shri Vishesh Ravi
Hon’ble Leader of Opposition 8. Shri Madan Lal

3. Shri Sahi Ram 9. Shri Rajesh Gupta

4. Shri Shiv Charan Goel 10. Shri Rajendra Pal Gautam

5. Shri Naresh Yadav 11. Shri Kuldeep Kumar

(Shri  Kailash  Gahlot, Hon’ble 12. Shri Prakash Jarwal

Minister intervened)
The Members of Ruling Party trooped into the well of the House and started shouting
slogans against BJP.
Uproar in the House ensued.
The Chair requested time and again to the Hon’ble Members to resume their seats.
However, the Hon’ble Members continued to indulge in sloganeering and disrupted
the proceedings of the House.

The Chair adjourned the House upto 12.45 P.M.

House reassembled.
Hon’ble Speaker in-Chair.

Hon’ble Members of Ruling Party again entered the well of the House and continued
with their sloganeering against BJP.

Pandemonium ensued.

The Chair repeatedly requested the Hon’ble Members of Ruling Party to take their
seats.

However, the Hon’ble Members of Ruling Party continued to obstruct the
proceedings of the House with their sloganeering.

The Chair adjourned the House upto 11.00 AM on Friday, 23 February 2024.

Raj Kumar
Secretary
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